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EN  THE  HIGH  COURT  OF  SIKKIM
ORDER  SHEET

petit •........ No.1                 of  I,y,   2004

Binod  Prasad  &  Another
Versus

State  of  Si}ckim a  Others

Order with  Sigpg.turet

Pctitiqn,er/Appe]lant

Respondent

Heard  Shri  S.  Majumdar,   learned  Counsel

for  the  petitioneE and  Shri  a.  P.  Wangdi.
learned  Advocate General  assisted  by  Shri  r.

}`

a.  Pradhan  and  Shri  Karma  Thinlay.  learned

Gcwl.  Advocate  and  Assistant  Go`7t.Advoc:ace

I or  the  stat.e  respbndentg..

Admit ,

Issue  notice.    Shri  d.  8.  Pradhan.

learned  Govt.Advc>cate  takes  notice  for  the

respondents.    Learned  Ccunsel  for  the

petitioners  undertia:keg  t,o  serve .3  copies  of
th.e writ  petition to  Shri  I.  a.  Pradhan
Ccnnter-affidavit will  be  I iled  v7ithin  4  wee

as  undertaken.

Put  up  on  23.3.2004  for  fixing  date  of

hearing.
a.M.A.No.2 2004

Prayer  for  stay  is  rejected.    ChA  No.2

is  accordingly  disposed Lo£.

`T.1gfL- (,  R.  K.
Chief Justice
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Office Note as to
action (if any)

takcm on Order
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Order'.wi_th  Sign?ture
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An application has  been  filed  on

behalf  of f the  petit,ioner  seeki.rig .leave  o~f  +.

the  court  to withdraw  this writ  petition  on
the  groundsstated  therein.    I.eave  3s  granted

Writ  petition is  dismissed  as
withdr_awn.+ t.    , jA      'J   t"-i,i    I   .     j:.I    ,    ,-`

Singh, )I .      I  .   .I LR!   K.  Pa`t
e                            Chief Justice
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